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would be submerged due to rising sea level and about 36 million people will be
displaced because of coastal floods and inundation.

In my State Odisha alone, about 153 kilometre of land has already been
submerged, which is almost 28 per cent of our 485 kilometre coastline, sixteen
villages have already been displaced and close to 5,000 families have been displaced.
Odisha is known globally as a pioneer and as a model of disaster management.

Hon. Chief Minister Shri Naveen Patnaik has often articulated his goal of zero
casualties in case of any natural disasters. We have seen it in the super cyclone of
Phailin in 2013. Again, Odisha's preparedness and model of disaster management
was on display during the super cyclone of Fani in 2019. Many international bodies
such as United Nations and World Bank have commended Odisha for this.

We have around 800 disaster-resilient multipurpose cyclone shelters dotting
the landscape of coastal Odisha. We are the first State in the country to have an
early-warning system, which is technology driven. We are again the first State in the
country to have a settlement policy for displaced villages. We are allocating a huge
Budget for disaster management and preparedness. In BE of 2023-24, Rs. 3,700
crores were allocated for disaster management which is much higher than the
national allocation as well.

So, with this, Sir, | want to bring to your notice that Odisha’s capabilities may
be deployed, may be utilised, by having a satellite centre for coastal research. Not
only in Odisha, | would also urge the Government to have one centre on the west
coast of India also. This will be a true tribute to the people of Odisha.

MR. DEPUTY CHAIRMAN: The following Hon. Members associated themselves with
the Zero Hour matter raised by the Hon. Member, Shri Sujeet Kumar: Shri A.A.
Rahim (Kerala), Dr. John Brittas (Kerala), Shri P. Wilson (TamilNadu), Dr. Sasmit
Patra (Odisha), Dr. Amar Patnaik (Odisha), Shrimati Sulata Deo (Odisha), Shri
Niranjan Bishi (Odisha) and Shri Sant Balbir Singh (Punjab).

Now, Shri P. Wilson on the issue of ‘concern over sudden withdrawal of
operation of international flights from Chennai Airport’.

Concern over sudden withdrawal of operation of
International flights from Chennai Airport

SHRI P. WILSON (Tamil Nadu): Mr. Deputy Chairman, Sir, Chennai is one of the
largest metropolitan economies in India and is known as India’s health capital.
However, the airport in Chennai is in a very poor condition. Chennai International
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Airport is among the top 50 airports in Asia and accommodates over 18 million
passengers annually. It is a strategically important port city in India and is, therefore,
the foremost commercial and industrial hub in south India. Due to its commercial
nature and interest from international investors, Chennai is also a popular destination
for international passengers. However, there has been a drastic increase in the
withdrawal of operations of international flights by international operators. This is due
to shortage of aerobridges for international flights, with only four available. As a
result, many flights are handled at remote parking bays, away from the terminal,
which has, significantly, increased the time to board and alight passengers, load and
unload baggages. Furthermore, the Chennai airport is not currently equipped to
handle large planes with a capacity of over 400 passengers and double-decker
planes because it does not have suitable aerobridges or parking bays. Also, there are
no aerobridges that can be used to dock large planes.

Previously, the British Airways operated a massive freighter to Chennai,
requiring authorities to temporarily close a taxiway near the runway until the aircraft
reached its designated parking bay. The aircraft’s broad wingspan led to the tips
encroaching onto the parallel taxiway, necessitating restrictions on other planes
accessing the taxiway while the freighter was on the runway. This resulted in
significant inconvenience to other operators and the public. This situation has forced
international operators, seeking to expand their flight operations in Chennai, to opt for
alternative airports such as Bangalore and Hyderabad over Chennai. As a
consequence, flight frequencies to European destinations have decreased, despite
increasing demand from public. To make matters worse, the Directorate General of
Civil Aviation has replaced Chennai airport with Hyderabad and Bangalore airports as
Points of Collateral for several countries. This makes it unlikely that Chennai will get
flights to such countries in the near future.

Therefore, the current situation at Chennai International Airport needs
immediate attention. This has often raised questions about the strategic importance
of Chennai International Airport. |, therefore, request the Hon. Civil Aviation Minister
to address this matter with utmost importance, call for a report on this issue and
arrange for a feasibility study to add more aerobridges and restore Point of Collateral
for various international destinations to Chennai International Airport. Thank you.

MR. DEPUTY CHAIRMAN: The following Hon. Members associated themselves with
the Zero Hour matter raised by the Hon. Member, Shri P. Wilson.: Shri A.A. Rahim
(Kerala), Shri Sandosh Kumar P. (Kerala), Shri M. Shanmugam (Tamil Nadu), Dr.
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Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha), Shri Niranjan Bishi (Odisha), Dr.
V. Sivadasan (Kerala) and Dr. John Brittas (Kerala).

Now, Shri Naresh Bansal, on the issue of ‘concern over rising cases of drug
addiction in Uttarakhand’.

Concern over rising cases of drug addiction in Uttarakhand

#f T I (STRIES): SUFHTULT HBIGd, § 3Uh AeH H ARBR AR F&T Bl
ST U] TR B IR AP BT AT 5, [T TS Dl SHRT AT Ul ST I8l
g1 SaqH STRIES (9219 U F 39 TG § 981 g Tr1- R 359 &, T9[he
8 &, [T BIRC Al H Y8 X Q2 WX b g2 Ugd & IR d BIRC o™, I Ihod, Bl
3ST TR &l ARTT § €1 §79 & Sl ST 8, %) 8, Sd foly d 9gd 81 soft
@ISCH &, Whod DI B & T, SSad b FAYI I8l IFD! el Tl & 3R
31TST &1 aT, faeiy wu & fraR-feenial, SHet fRe § o w2 81 S9! ofd o
& fPY 3M® THR & gYdrs 3MYATY A &l VAT o1 & b S9d 79 H 39 UHR Bl
HTEHT ¥R Sl 8 b SR I $9®1 1< 718l o, I ¥E 4 fiss I8 vl Udh
3T BT R a7 ST 8T © SiR 37 arell difgdi aRare 81 I8 81 98w,
gRER, +idTa et faRIy ®u & uf1d €1 ST 39&! od o oIl & iR o9 # U9
T2 B &, I 3Md YHR Bl ARTT, 3D SR & ¥ 9¢ o &l Iferd 7 9 T
RS BT WeThre fha1 81 A1 d 791 I dd & BRI A ART B &, B! H AR B
g, BIHT gRIA 2 3R R 767 Shiaw ava1e 811 81 I8 99 3970 foly 984 3=
21579 I 21 X8 €, 1 U & S PR 8 &, S7h HRIX 99 9 81 39 TR
 H 3ITIe] T ATEdT g b 31 gy A gfor 7 Tsal & iR HeIhls 6 7,
FTRTH U 9Teld 2T, ST 7121 BT RIER 8 -1, 39S SR doll 8l TI7 3R SHG U4
99 92T U1 AP TS USTer 4u & ATfersd 9| 9+ 19+ fUdTSi T Hex $AfeTy &-7
e, wife SaeT 99 TRy 9, JufRy Tnfey ot U=t geA] 81 <81 21 S9 dsd o
IS TR AN P ATHR (U FUATST BT 7o) Hxar fear, g saa! i firel siR
I8 91 BT B B Ab| 9 UBHR B! g &l el &l ETclifdh STRTES Bl IRBR 9l
I IR [ T &1 8, Yol Hl Wpell § dURTH b9 I &, clih ST B i
21...(TFT DY °AY)... BT 3MTP I1e99 ¥ IR A e & fb gqal...

MR. DEPUTY CHAIRMAN: The following Hon. Members associated themselves with
the Zero Hour matter raised by the Hon. Member, Shri Naresh Bansal
(Uttarakhand): Shri P. Wilson (Tamil Nadu), Shri Niranjan Bishi (Odisha), Shri
Dhananjay Bhimrao Mahadik (Maharashtra), Dr. John Brittas (Kerala), Dr. Sasmit



